119 Written Answers
(FIs) such as Industrial Development
Bank of India (IDBI) and Industrial
Finance Corporation of India Limited
(AFCIy is to support jndustrial develop-
ment in the country by providing medium
and long term credit to the jindustry. In
order ot enable the Fls to play their role
more effecively in the changing economic
and industrial scenario, large FIs such as
IDBI and IFCI have been provided greater
functional autonomy and operational
flexibility. They have also been enabled
to access the capital market through issue
of equity shares and enlarge their share~
holders’ bese. This is alsp in line with
the recommendations of the Narasimham
Committee on the Financial System.

(b) and (¢) IDBI has reported that
FlIs such as IDBI and IFCI invest in
equity of industrial units as part of their
normal project financing operaitons. The
magnjtude of investment in equity of
industrial units depends upon the means
of finance of the project and the com-
mercial assessment of the Fls.

'DE1 has further reported that Fls
periodically disinvest their equity hold-
ings in industrial concerns with a view
to recycling of funds depending upon the
market conditions and other related
factors.
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Refinance by NABARD

6899. SHRI SURESH PACHOURL
Will the Minjster of FINANCE be pleas-
ed to state: b

(a) whether it is a fact that the re-
finance facility from the Najonal Bank
for Agriculture and Rural Development
is not available to the Cooperative Banks
for Public Distribution System;

(b) if so, the reasons for negligence
of the public welfare programmes; and

(c) whether the Natjonal Bank for
Agriculture and Rural Development would
consider to provide the refinancing facility



